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MR. CHATRMAN: Now you have
brought it to the notice of the House.
Tomorrow you can give a formal
notice,
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI P. VENKA-
TASUBBAIAH): Sir, the Deputy
Speaker has given g ruling earlier
that ynless he gives notice, he cannot
raise such things on the floor of the
House.
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SHRI P. VENKATASUBBAIAH:
What he said should not go on record.

SHRI GEORGE FERNANDES: Why,
Sir? It is part and parcel of record.

MR. CHAIRMAN: I have not said
that it will not go on record.

SHRI GEORGE FERNANDES: The
Minister should not arrogate to him-
self the powers of the Chairman.

MR. CHAIRMAN: Order please.
I have called Shr Jaipal Singh
Kashyap.

(i) STEPS FOR SETTING UP OF INDUS-
TRIES FOR CREATION OF EMPLOY-
MENT 1IN AONLA Lox SaBHa Cons-
TITUENCY.
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(i) DRINKING WATER PROBLEM IN THE
HILLY DISTRICTs OF UTTAR PRADESH
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(iii) Neep T0 CONSTRUCT A BY-PASS

NEAR RAILWAY OVER-BRIDGE IN
Kora RaJASTHAN
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(iv) NeEp F¥OR IMPLEMENTATION OF

CHILd WELFARE PROGRAMMES IN
KaALABANDI DISTRICT OF ORISSA

SHRI RASA BEHAR] BEHARA

(Kalahandi): Under the Integrated



